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Cansumption 0t milk and operation 
Flood-I

1132. SHRI NATHUNI RAM: 

SHRI V AS ANT SATHE:

Will the Minister of AGRICULTURE 
AND IRRIGATION be pleased to state :

(a) whether per capita consumption 
of fluid milk has gone down from 
137 gm to 107 gm during “Operation 
Flood-I*’ period;

(b) if so, the reason thereof;

(c) how much of the accrued mo
ney of “Operation Flood-F’ was spent 
to increase milk production in the 
country, besides import of foreign 
cows and bulls; and

(d) whether Government have un
dertaken any objective assessment of 
the working of Operation Flood-I by 
technical experts to identify the 
causes of non-implementation of ac
tion item directly related to milk 
production with a view to remove mis
takes of management and organisa- 
tion so aS to avoid them during Ope
ration Flood-II and details thereof?

THE MINISTER OF AGRICUL
TURE AND IRRIGATION (SHRI 
SURJIT SINGH BARNALA): (a) 
3nd (b). The production of milk 
in the country increased from 2L? 
million tonnes in 1968-69 to 23.2 mil- 
irillion tonnes in 1968-69 to 
23.2 million tonnes in 1973-74. 
However, the per capita availabi
lity of 112 gms per day declined dur
ing the period to 109.6 gms. per day 
on account of faster growth of popula
tion than the increase of milk pro
duction. It may, however, be mention
ed that Operation F7ood-I programme 
waR initiated in July 1970, was confin- 
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ed to a few selected areas in the count
ry and its main emphasis was on pro
cessing and marketing of milk and the 
provision of infrastructure in these 
areas for enhancement of milk pro
duction in the long run.

(c) Of the total disbursements 
amounting to Rs. 75.10 crores up to 
30th September, 1978 out of funds 
generated under Operation Flool-I. 
i\s. 15.17 crores were disbursed for the 
programme aimed at increase in milk 
production, including import of cows 
and buHs of exotic breed.

(d) The question of non-implementa
tion of the action items relating to milk 
production does not arise. A sum of 
Rs. 15.17 crores was disbursed for 
implementation of programme for milk 
production. However, Government 
have evaluated the implementation of 
Opera*;;’on Flood-I with a view to en
suring the effective implementation of 
Operation Flood-II.

Block chosen lor implementation of 
Intesrated Rural Development

1133. SH R I O. V. A LA G E SA N :

SHRI VIJAY KUMAR N.
PATIL:

Will the Minister of AGRICUL
TURE a n d  IRRIGATION be pleased 
to state:

(a) the names of Blocks chosen 
under the modified Integrated Rural 
Development Programme in each 
State;

(b) the agency actually responsible 
for its execution; and

(c) whether all the States have
given their consent to put the prog
ramme into effect?

TH E M IN IST E R  OF STA TE IN  
TH E M IN ISTR Y  OF A G R IC U LTU R E 
AND IR R IG A T IO N  (SH R I BHA NU  
PR A T A P S IN G H ): (a) A n a n n e x u re
indicating the names of blocks chosen 
so fa r  u n d e r th e  m odified In te g ra te d
Rural Development Programme by 
each  s ta te  is enclosed. [Placed in 
Library. See No. LT-2873/78].
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<b) The SFDA, DPAP and CAD 
agencies are responsible for executing 
the programme in the blocks chosen 
from the area of operation of these 
three special programmes. In respect 
of other blocks which have been select
ed from areas where no special pro- 
grrmmo is in operation, setting o? 
implementing agencies is being consi
dered.

(c) Yes, Sir.
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Request from Sugar Mills Association 
to build buffer stock of sugar

1135. SHRI AMARSINH V. RATHA- 
WA: Will the Minister of AGRICUL
TURE AND IRRIGATION be 
to state:

(a) the price recommended by the 
Agricultural Prices Commission for

Sugarcane for the next crushing 
season, State-wise;

(b) whether any instructions have 
been issued to sugar manufacturers 
in this respect;

(c) wiiethcr it is a fact that Sai;ai 
Mill’s Association have made re
commendations to the Government to 
build a buffer stock of sugar; and

(d) if so, the reaction of the Gov
ernment thereto?

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU 
PRATAP SINGH): (a) and (b). The 
Agricultural Prices Commission has 
recommended the price of Rs. 10/- per 
quintal linked to a recovery of 8.5 
per cent or below for the 1978-79 sugar 
season. A Notification fixing statu
tory minimum price payable to the 
sugarcane grower at Rs. 10/,- per quin
tal linked to a recovery of 8.5 per cent 
Or below and proportionate increase ^or 
higher recovery has been issued by 
the Government on 1st October, 3978 
and copies of this have been sent to 
all the sugar mills.

(c) Yes, Sir.

(d) The subject has been examined 
by the Government and it is felt that 
since the decontrol of sugar has been 
in efTect only from August it \\X)uld 
be too early to take any measures 
efTecling the play of full competitive 
forces.
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